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= Business Standard

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SWAL LIMITED OPERATING IN TRADING INDUSTRY AT WEST BENGAL
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. [Name of the corporate debtor along with PAN | M/S SWAL LIMITED
& CIN/LLP No. CIN: L65993WB1981PLC033711
PAN: AAHCS5978F
2. | Address of the registered office Registered Office: 1/1 Abanindra Nath Thakur
Sarani, 3rd Floor, Kolkata, West Bengal, India, 700016
3. |URLofwebsite NIL
4. | Details of place where majority of fixed assets | NIL
are located
5. | Installed capacity of main products/ services | NIL
6. |Quantity and value of main products/ services | NIL

soldinlastfinancial year
Number of employees/ workmen NIL

8. |Further details including last available | Interested participants may connect with the
financial statements (with schedules) of two | Resolution Professional by email at
years, lists of creditors are available at URL: | cirp.swallimited@gmail.com

9. |Eligibility for resolufion applicants under | Interested parficipants may connect with the
section 25(2)(h) of the Code is available at| Resclution Professional by email at
URL: cirp.swallimited@gmail.com

10. |Lastdate forreceiptofexpression ofinterest | 22-08-2026

11. [Date of issue of provisional list of prospective | 01-09-2026

resolutionapplicants
12. [Last date for submission of objections to | 06-09-2026
provisional list
13. [Date of issue of final list of prospective | 16-09-2026
resolution applicants
14. [Date of issue of information memorandum, | 21-09-2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. |Lastdate for submission of resolutionplans | 21-10-2026

16. |Process email id to submit Expression of | Email (Process Specific)-
Interest cirp.swallimited@gmail.com

o

Mr. Neeraj Jain

Resolution Professional

M/S SWAL Limited(Under CIRP)

IBBI Regn.No.: IBBI/IPA-001/IP-P01067/2017-2018/11758 | AFA Validity : June 30, 2027

Address: Unit 1, Floor 14, Chatterjee International Centre,

Date: 07-08-2026 33A, Jawaharlal Nehru Road, Kolkata -7000 071
Place: Kolkata Email ID (Process Specific): cirp.swallimited@gmail.com
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SWAL LIMITED OPERATING IN TRADING INDUSTRY AT WEST BENGAL
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN | M/S SWAL LIMITED
&CIN/LLP No. CIN: LB5993WB1981PLCO33711
PAN: AAHCS5978F
2. | Address ofthe registered office Registered Office: 1/1 Abanindra Nath Thakur
Sarani, 3rd Floor, Kolkata, West Bengal, India, 700016
3. |URLofwebsite NIL
4. | Details of place where majority of fixed assets | NIL
are located
5. |Installed capacity of main products/ services | NIL
6. |Quantity and value of main products/ services | NIL
soldin last financial year
7. | Numberof employees/workmen NIL
8. |Further details including last available | Interested participants may connect with the
financial statements (with schedules) of two | Resolution Professional by email at
years, lists of creditors are available at URL: _ | cirp.swallimited@gmail.com
9. |Eligibility for resolufion applicants under | Inferested participants may connect with the
section 25(2)(h) of the Code is available at| Resolution Professional by email at
URL: cirp.swallimited@gmail.com
10. |Lastdate for receipt of expression ofinterest | 22-08-2026
11. |Date of issue of provisional list of prospective | 01-09-2026
resolution applicants
12. |Last date for submission of objections to | 06-09-2026
provisional list
13. [Date of issue of final list of prospective | 16-09-2026
resolution applicants
14. |Date of issue of information memorandum, | 21-09-2026
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. |Last date for submission of resolution plans | 21-10-2026
16. |Process email id fo submit Expression of | Email (Process Specific)-
Interest cirp.swallimited@gmail.com
Mr. Neeraj Jain
Resolution Professional
M/S SWAL Limited(Under CIRP)
IBBI Regn.No.: IBBI/IPA-001/IP-P01067/2017-2018/11758 | AFA Validity : June 30, 2027
Address: Unit 1, Flaor 14, Chatterjee International Centre,
Date: 07-08-2026 33A, Jawaharlal Nehru Road, Kolkata -7000 071
Place: Kolkata Email ID (Process Specific): cirp.swallimited@gmail.com




?liﬂ o : 18, 3*?5 112 . E-Paper&News : www.morningindia.ing” =z =n Rrorra directorsanmarg@gmail.com o7 &7 F¢

el dhawey, 3gkan, laene ol suesis o natfue aboln el SR, Sl st osm- 2212627024020, 212476 e < 2216

et o s1ai al : jharkh i i1l = 6l 11

T el B3 W aamn A v 3.

SFIS I WA WAV G 0 0] SRR sl stgutsepiEer selsTascdabcaiae:

YR Sl
offem dre 4 2fdm e ¥ dafem e fafies
& o v @ st g9 i
fafvrm 2016 & Afem 26 & on-fafsas (1) & i)

it el

513 AW & = Rafea

G on Alsngvaoauad | CIN: LESGSIWER1981PLCOA37T 1Y
PAN: AAHCSSSTEF
2. | warg wrie w T PRNEA/1 SuiTe Y gy TN are
wfore. @heamal WvEE e sve. TU0ME
3 | Fwmse W g o
& s @ aem sl Sean e =
wefern amfien &
5 | swrlA@si i anite gam [T

I faves sy o o el B oo s aem
ATRY/AmAIT @ AT e ool
7| ety @ A [l

B e e b qna o)l & et | gdgd akendie cirp.swallimited@gmail.com
s lle R (wgad & am), o S d oty s afee o eed e wed
AT B A AT ¢ a8 6

9 | e @ ey 25(2)(va) & e sugr i cirp.swallimited@gmail.com
FARNA Sdeist G2 T evE Y H7 8a o o wemre GEEe A aad o aed
auea] f: x i

V0 | e @ afirais o e @ aifge 7 | 22406-20268

11 | wembie s ardsE B R N -0a-2025

gl o) e @ ania
gifon A qe wmie am w1 | 06002026
sifem
13 | sarira s e o s gl | 16-09-2026
wrh sl & okl
VA | e e oA @lde an penider | 21-08-2026
I - ’.rnhl:am & T Hame kA
2 s ord ded @) faf

\5 | s AEET Ol @A il Aiaw e [21-10-2026

16 | g o afrfis @ v 2a §trer (afimre )
ufirarra $ad sigdl cirp.swallimited@gmail.com

& Sww o=

e aEy

Tl o Pl (fadsimdt & andte)

andidiang g wEm: [BBINPA-001/IP-PO1067/2017-2018/11758 | wuwy @it dem
30-9-2027 a%

e 07-08-2026 war: gfe 1, wieed) witwer, el devivAa #ev, 337, TAEY ATH S O,
@I SIEEA wrem 700071 - $46 (sibuna Pfde)- cirp.swallimited@gmail.com




